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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASBAN): (a) to
(d). A statement giving the required
information is placed on the Table of
the House,

Statement

(a) to (d). A Review Committee
for the Regional Engineering Colleges
was set up during January, 1972 under
the Chairmanship of Dr. Jai Krishna,
Vice~-Chancellor of the Roorkee Uni-
versity to review the working of the
Regional Engineering Colleges with
reference to their present organisa-
tional and administrative structures
vis-a-vis the aims and objects of es-
tablishment and to recommend the
future set up of the Colleges including
the pattern of fnancing from Central
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and State sources to ensure  their
functioning as all-India institutions of
high quality and standard.

2. The Review Committee which
submitted its report during February,
1974, made the following major re-
commendations:-—

(i) A Coumnxil of these Engineer-
ing Colleges should be estab-
lished by an Act of Parla-
ment with powers to confer
degrees and disburse grants;

(ii) The individual Colleges
should have autonomous
Boards of Governors;

(iii) Finamncing of the Colleges
from two sources is not very
satisfactory, and future fin-
ancial responsibility for the
Colleges should be entirely
from the Central source,

The detailed recommendations are
available in the Report of the Com-
mittee placed in the Library of Par-
liament.

3. The recommendations of the Re-
view Committee were considered by
the All India Council for Technical
Education at its meeting held on the
17th May, 1974 While generally en-
dorsing the recommendations of the
Committee, the Council recornmended
that (a) in place of Statutory Council
for these Engineering Colleges, an
Advisory Committee may be set up
to advise on policy matters and for
laying down guidelines for these Col-
leges, (b) the composition of the
Board of Governors may be modified
to provide adequate representation to
the Central Government, and (c) the
existing character of these Colleges
both in regard to admisgions and
recruitment policies may be main-
tained.

The Counci] further recommended
thal with the modifications suggested
above the recommendations of the
Review Committee be further eonsi-
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dered for appropriate decision and
action by tlie Central Government in
the light of the comments that may
be received from the State Govern-
ment, University Grants Commission,
Planning 'Commission and the Ins-
titution concerneq,

The Central Government has now
decided that the existing pattern of
financing of these Colleges should con-
tinue for a turthier period of five years
from the year 1974-75.

The report of the Review Committee
has been sent to all the State Gov-
ercrments concerned, University
Granis Commssion and the Planning
Con.mission Comments from a few
State Governments have been receiv-
ed On receip! of the comments from
others also, further action will be
considered by the Central Govern-
ment

Some represeutotives of the Fedeta-
tion of Regron.! Engineering College
Teacher~ Association,  India, met
the Educatinn Minister on the 27th
December, 1974 when the  position
was ¢xp’amned to them
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“As thz Rkegional Colleges are
functioning as ali-India institutions
and the teacung and senior admi-
ni~tration and technical staff  are
also recruited on all-India baais,
the Board of Governors of some
collages sonvlinned daermass el
lowances m accordance with the
central Government rules for all
the posts for which the pay scales
had been prescribed in the original
scheme.”
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“Salary scales, allowances, sei-
vice conditions and benefits for tea-
ching and non-teaching staff shounld
be identical with those fixed for
corresponding posts in the case of
the Insitutes of Technology.”
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PROF, S. NURUL HASAN: I am
sorry the Government have not gc-
cepted, at any stage the recommen-
dations of the Jaikrishna Committee
repert that the regional colleges  of
engineering should be converted into
Central Engineering Colleges and
should he treated at par with the
Indian Institutes of Technology. How-
ever, the All Indie Council of Techni-
cal Education has recommended that
80 far as the teachcrs of these colleges
are concerned, they should be given
the same scales which have been re-
commended by the U.G.C, for univer-
sity and college teachers, This is the

thing which I have already written
to ame Stale ¥ducation Ministers and
it 1s under their consideration,

SHRY M. S SANJEEVI RAO: I
have the good fortune of having visit-
ed some of the Regional Engineering
Colleges an¢ I have found the stan-
dard 1n these Coileges to be extrema-
ly good. They are also very active ia
the use of theit instruments and
equipment, I have found the calibre
of the teaching also to be very high.
Having buiit up such good institu-
tions, I stiongiyv feel that the Gov-
crnment should take over these 18
Regional Engineering Colleges like
T and improve their standard:

PRO¥. S. NURUL HASAN: I wish
to thank the hon. Member for the
coruliments he has paid to the Re-
gional Enginecring Colleges, but I
want to assure him that 1t would not
be correct for us to assume that, if
there 1s anvthing good in any engi-
ncenng college or any other univer-
sity or enllege, it should be taken over
by the Centre,

SHRI{ v K DEO: 'The Govern-
ment of India has already sunk Rs.
75 crores in the 15 Foumnering Col-
leges, and they have been doing ex-
cellent work, It is because of the
diarchy, the i1esponsibility being  di-
vided Letween the Central Govern-
ment and tne State  Governments,
that there is all this trouble. The Jai
Krishna Commitiee has vightly suge
gested that the Government of India
should tale over ull thcse Regional
Engineering Colleges as they are of
national importance, as they are of
an ol India character—admission to
these is fro.. avery part of this coun-
try In view of the limited resources
of the State Governments it is not
possille on their part to implement
the recommendations of tte UGC.
The Goveinment of India should not
abdicute their rcsponsibility, and it
is high time that they took on their
shoulders the proper functioning of
these Regional Engineering Colleges
and implement the UGC's recomimen=
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detions, Otherwise, we fear that from
21st of next month or so, some mass
casual leave is going to take place by
the teachers. So, I would request for
sympathetic  coneideration hy  the
Government, I could like to know by
what time the Jai Krishna Commit-
tées recommendations are going to
be implemented.

PROF. 8. NURUL. HASAN: It is
very difficult for me fo  accept the
proposition that, while the resources
of the Btate Governments are limited,
those of the Central Government are
unlimited. ...

SHRI P. K, DEO Some State Gov-
ernments have already implemented
the recommendations and some have
not.

PROF. S, NURUL HASAN: How.
ever, the Central Government has
offered, as thig House knows, 30 per
cent of the additional cost for im-
proving the pay scales of university
and college teachers with effect from
1-1.1973 or any other date that the
State Government may specify, until
the end of the Fifth Plan period.

SHRI P. K. DEO: There should he
an end to this diarchy.
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SHRI K. RAMAKRISHNA REDDY:
I want to know how much the Cen=
tral Government is giving to the
States for the Regional Engineering
Colleges and is it as per the Univer-
sity Grants Commuission’s recommen-
dations?

PROF. S. NURUL HASAN: I have
already answered this question,

SHRI P. G, MAVALANKAR: Al-
though thesg are Regional Engineeri
Colleges, I think the Minister wi
accept the fact that in terms of qua~-
lity of teaching and in terms of stu-
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dentship, they are really of an all-
India character. If that is so, why
should not the Government have a
policy of treating them as all India
institutions and put them almost on
par with the IITs and afford them full
and necessary financial assistance? Is
there any policy in the mater?

PROF. S. NURUL HASAN: These
colleges were established with Cen-
tral Government assistance. For re-
ewring expenses our assistance will be
on fifty per cent basis for five years,
But since then this period of five years
has been successively extended and as
I have just jnformed the House, it has
now been extended till the end of the
Fifth Plan period. At no stage was
it visualised that the financing of
these institutions will be by the Cen-
tral Government on 2 hundred per
cent basis,

SHRI RAM SURAT PRASAD: Mr.
Speuaker, Sir, in the statement laid on
the Table of the House at item (ii)
there is menitoned that every Region-
al Engineering College has got an
autonomous Board. I want to know
whether thorn is any representatives
on the Board from the Ceniral Gov-
ernment t¢0 have a check and bhalance
and also to look after the intercsts
of the Centre.

PROF. S. NURUL HASAN:
The present composition of the Board
of Governors is that the Chairman
is appointed by the State Government
with the approval of the Central Gov-
ernment, Apart from Chairman, it
consists of 2 nominees of the State
Government, one nominee of the Cen-
tral Government, 2 representatives of
the Indian Council of Technical Edu-
cation nominated by the  Regional
Committee, ocne representative of the
Unuversity to which the College is affi-
liated, one representative of each
State Government in the region with
the approval of the Central Govern-
ment and the Principal of the Col-
lege as Member-Secretary.
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SHRI S, M. BANERJEE:
I would like to know whether it is
a fact that the recommendations of
the University Grants Commission
have been accepted by some States
but there are certain States which
have not accepted them, I would like
to know whether it means that the
employees of thc Regional Engineer-
ing Colleges which were started as
all-India institutions ghoyld get differ-
ent pay scales and different treatment
and if so, what steps have the Gov-
ernment taken to remove this differ-
ential treatment?

PROF. 8. NURUL HASAN:
The promise on which the hon,
Member has based his question does
not fit in with the latter part of the
question. The University Grants
Commission’s recommendations relate
to teacherg and not to employees other
than teachers.

.SHRI S, M. BANERJEE: Teaching
staff and non-teaching staff, both.

SHRI N. K. P. SALVE: The Jal
Krishna Committee was appointed
inter aha, while reviewing the work=
ing of the Regional Engineering Col-
leges, to go into fhe queslion of the
organizational and administrative get
up s a 1 the aims and objectives
of those colleges.

Now, Sir, they have certainly made
a recommendation that the entire fin-
ancial burden should be taken up by
the Centra]l Government to which the
Chief Minister is not agreeable, very
validly, because in that event, the
State Government must find resoura
ces. But, I would like to tell him that
this wag not the pnly recommendation
it has made. It has made extremely
other important recommendations
which go to the root of the adminis-
trative or organisational set-up which
is very necessary for the better work.
ing of these colleges. May 1 there-
fore know what ig the reaction of the
‘Government to the rest of the reccm-
mendationsg?

PROF. S. NURUL HASAN: The AL
India Council of Technical Education
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which oconsidered these éodhmenda-
tions, as I have stated in my state-
Jment, generally endorsed the recom-
mendations of' te Committee 'but ad-
ded that cbmmemts of the State Gov-
‘ernments * should be obtained. Now,
8ir, I have not yet received comments
from all thé State Governments.

SHRI S. M. BANERJEE; Sir, 1 have
given my adjournment motion....

MR, SPEAKER: Mr, Banerjee, 1
‘have not yet declared the Question
Hour Over.

SHRI S, M. BANERJEE: Sir....

MR. SPEAKER Now, the Question
hour is over.

WRITTEN ANSWERS TO
QUESTIONS

Spreading of Sea-Erosion of New
Areas from the Coast of Kerala

*367 SHRI BIRENDER SINGH
RAO:
SHRI MUKHTIAR SINGH
MALIK:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether it has come to the
notice of the Government that the
seu erosion has been spreading to new
areas from the coast of Kerala; and

(b) if so, the steps taken or propos-
ed to be taken by Government to
check sea-erosion?

THE DEPUTY MINISTER I THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI KEDAR NATH
SINGH): (a) Of the total coast
tine of India of about 5700 kms., the
problem of sea crogion is severe and
widespread onlv along the Kerala
coast, where about 320 kms. out of the
Iota) lepgth of 580 kms are subjest
to erosion. In the other coastal areas,
sea erosion occurr at a few places but
there have been no reports of any
serious erosion affecting new areas,
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«irnhnti-peavepesion heasu e fown
part of the State plans and, such,
the planning and implemeritation of
these measures are the responsibility
of thé Btate Gigverfiwierits,

The State Government of  Xerala
has been executing anti-sea erosion
measures since the First Plan, A
length of abouit 113 kms has been pro-
tected up to the end of the Fourth
Plan with an outlay of Rs, 17.50
crores, of which the Centre has pro-
vided special loan assistance of Rs.
4 59 crores. These measures are being
cantitued in the Fifth Plan alsc, for
which an outlay of Rs. 20 crores has
been tentatively proposed,

In the other States, where the prob-
lem is of a localised nature, and not
of any serious magnitude, the State
Governments concerned plan and im-
plement measures, as considered ne-
cessary.

‘Test Relief Work’ in Trivandrum
and Quilon Distt. under Crash
Programme

*369 SHRIMATI BHARGAVI THA-
NKAPPAN: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether any ‘Test Relie? Work’
is being carried on in the districts of
Trivandrum and Quilon of Kerala
State at present under the crash pro-
gramme for rural employment;

(b) if so, the number of persons
provided with employment and the
nature of jobs given to them; and

(c) the expenditure incurred on
these workg during the current year
upto date?

THE MINISER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) to (c¢). Information is
being collected and will be laid on
the Table of the Sabha,





